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Defective Case Register from 2024-08-05 to 2024-08-05

Advocate for

Date of

SI.NO. Filing No Petioner/Caveator |objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
PRAKASH 2024-08-
1 D-WP(C)/33258/2024 KUMAR MISHRA |05 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
2 CONTC/33241/2024 ADV. 05 AG/CG/IT/CT/ETC.NOT FILED.
UMESH 2024-08-
3 D-MATA/33418/2024 (CHANDRA 05 1.Period of Delay 155 days
PATNAIK
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
4 D-WP(C)/33402/2024 BIGHNARAJ RATH 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUDHIR KUMAR |2024-08- [11-NEAT,LEGIBLE ATTESTED ANNEXURES
5 D-WP(C)/33254/2024 PATRA 05 NOT FILED.
NEAT COPY OF PAGE 18 TO BE FILED
b oAt KisnoRs azeor. ERECEIPTSHOWING SERCory To
BLAPL/23275/2024 |PANDA 05 ) )
6-RECEIPT SHOWING SERV.COPY TO
JANAKI KANTA [2024-08-
7 D-WP(C)/33356/2024 MAHAPATRA 05 AG/CG/IT/CT/ETC.NOT FILED.

D-WP(C)/33165/2024

SUBAS CHANDRA

2024-08-

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DAS 05
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SARATHIJYOTI  |2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
9 D-WP(C)/33353/2024 MOHANTY 05 NOT FILED.
NEAT COPY OF PAGES19 TO22 TO BE FILED
6-RECEIPT SHOWING SERV.COPY TO
MANAS RANJAN (2024-08-
10 D-WP(C)/32869/2024 KHATUA 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-08-
11 D-WP(C)/33350/2024 KUMAR MISHRA |05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
no P SOUBHAGYA 202408 oy or Calse e,
ABLAPL/23209/2024 KUMAR DASH 05 14-NOT PROPERLY INDEXED.
Index and Book mark not correctly page marked.
BHABANI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
13 D-WP(C)/33269/2024 PRASAD 05 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
. p MANORANIAN 2kt S RECEPTSHOWING SERVCOFY To
BLAPL/23296/2024 |PADHY 05 : )



javascript: window.print();

6-RECEIPT SHOWING SERV.COPY TO

PRADEEP KUMAR |2024-08-
15 [D-WP(C)/33447/2024 " SO DEEE BEMAR S AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
16 |D-WP(C)/33434/2024 LS YARANTA = 202408 4 0. G 1/ T/ETC.NOT FILED.
DASH 05
PRASANTA 2024-08- .
17 D-WP(C)/33393/2024 KUMAR PANDA |05 Logo Rs50/- not paid on- V- NAMA
6-RECEIPT SHOWING SERV.COPY TO
SURYAKANTA  |2024-08-

18 |D-CRLA/23250/2024 2SS A s AG/CG/T/CT/ETC.NOT FILED.
ABLAPL/23341/2024/MISHRA 05 ' :
- s v o SRECHETSHOVNG SOV T
CRLMC/23351/2024 ROUT 05 : :

10-SUBJECT CODE NOT
,,  D- SURYAKANTA  2024-08- [FURNISHED/INCORRECTLY MENTIONED
CRLMC/23174/2024 |BAG 05
1. Age of the petitioner not tally with affidavit.
SANTOSH 5024.0g. 6-RECEIPT SHOWING SERV.COPY TO
22 |D-WP(C)/33377/2024 KUMAR s AG/CG/T/CT/ETC.NOT FILED.
MOHANTY
6-RECEIPT SHOWING SERV.COPY TO
23 |D-WP(C)/33304/2024 | KUNAL KUMAR - 2024-08- 1) = 511/ T/BTC NOT FILED.
SWAIN 05
CRLMC/23262/2024 KUMAR DASH |05 : :
5024.08. 6-RECEIPT SHOWING SERV.COPY TO
25 |D-WP(C)333952024 AMITAVDAS |2 AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA  |2024-08-
26 |[D-WR(C)/33442/2024 > BLADS s AG/CG/T/CT/ETC.NOT FILED.
CRLMC/23328/2024 MUSTAQ ANSARI |05 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/T/CT/ETC.NOT FILED.
ARUPANANDA  |2024-08- |10-SUBJECT CODE NOT
28 [D-WP(C)33212/2024| 5 g wamy 05 FURNISHED/INCORRECTLY MENTIONED
legible copy of page-12 to be filed
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH 2024-08-
29 |D-WR(C)/33405/2024 AN PN ol AG/CG/T/CT/ETC.NOT FILED.
o 5024.08. 6-RECEIPT SHOWING SERV.COPY TO
0 on Men33s3n0e [SUATATENA o0 AG/CG/T/CT/ETC.NOT FILED.
WPCRL/22863/2024 [BARAL 05 ' -
6-RECEIPT SHOWING SERV.COPY TO
LD ALOK KUMAR  2024-08. AG/CG/IT/ICT/ETC.NOT FILED.
BLAPL/23330/2024 |MOHAPATRA |05

1.Signature of the deponent not tally with the
affidavit.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-

33 CONTC/33303/2024 ADV. 05 AG/CG/IT/CT/ETC.NOT FILED.

KUNAL KUMAR |2024-08- |.Receipt Showing Serv.copy To School and Mass

34 D-WP(C)/33300/2024 SWAIN 05 Education not Filed.

. b SavaRav — unvor. CRECETT SHOVING SERVCORY T
ABLAPL/23282/2024 KESHARI ROUT |05 : )

w D RASHMIRANIAN (2024-08- (°C 10 o b e TONOT FILED.
ABLAPL/23345/2024 MISHRA 05 : )

6-RECEIPT SHOWING SERV.COPY TO

37 D- DILLIP KUMAR  |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/33282/2024 |MOHAPATRA 05

PAGE NO. 17 NOT NEAT AND LEGIBLE
21-STATUTORY DEPOSIT/AWARDED
D- 2024-08- AMOUNT NOT DEPOSITED.
38 IMACA/334682024 |APAMALIKHAN /4
1.OHBAWEF of Rs. 50/- not paid.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
39 D-CRLA/23184/2024 INYANANANDA.  2024-08- 1.Receipt showing copy on A.G. not filed after
PANDA 05 : o .
conversion. 2. Minor juvenile not represented
through legal guardian. 3.Provisional of Law be
corrected after conversion.
6-RECEIPT SHOWING SERV.COPY TO
40 |D-wp(C)/33406/2024 SQURTMOHAN - 12024-08- ) 0/ T/ETC.NOT FILED.
RATH 05
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR |2024-08-
41 D-WP(C)/33330/2024 MALLICK 05 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

42 CONTC/33287/2024 ADV. 05 AG/CG/IT/CT/ETC.NOT FILED.

" i mastn  amion. CRECEITSIOVNG SR Cory o
ABLAPL/23288/2024 MOHAPATRA 05 : )
BLAPL/23321/2024 |PARIDA 05 : )

Enrolment Number Not Indicated Wherever

45 D-WP(C)/33388/2024 BRAJAMOHAN  12024-08- Signature Of Such Advocate Appearing In The

SARANGI 05 -
Petition
6-RECEIPT SHOWING SERV.COPY TO
46 D-WP(C)/33397/2024 SHISHIR KUMAR +12024-08- 1, - 11 /ETC.NOT FILED.
SAMAL 05
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
RANIJIT 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
47 D-WP(C)/32868/2024 MOHANTY 05
Rs-6.00 paid,deficit of ¢ fee Rs66.00to be paid on
c.t
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
48 CONTC/33007/2024 ADV 05 AG/CG/IT/CT/ETC.NOT FILED.
49 D-WP(C)/33316/2024| SUBASH 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
CHANDRA 05 AG/CG/IT/CT/ETC.NOT FILED.

PUSPALAKA




11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

Page 18, 19 of annexure-1 are not legible.

6-RECEIPT SHOWING SERV.COPY TO

NIRANJAN 2024-08-

50 D-WP(C)/33314/2024 NAYAK 05 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
RAMACHANDRA (2024-08-

51 D-WP(C)/33187/2024 PANIGRAHY 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

57 D- ADV. 2024-08-

CONTC/33042/2024 ) 05 annexures wrongly marked as,9.10 instead of
-1,2,and annexures which reflected in petition are
also wrong

2024-08- 3-AUTHENTICATION FEE IS DEFICIENT.

53 D-RSA/33398/2024 |[DAMODAR PATRA 05
A. Fee of Rs.9/. not paid. S.C. certificate not filed.

D- 2024-08- Impugned case number,date of disposal appears to

>4 RPFAM/33233/2024 ARIEET MISHRA 05 be incorrect at pg.4Being aggrieved....para

2024-08- 6-RECEIPT SHOWING SERV.COPY TO

55 D-WP(C)/33278/2024 RAJJEET ROY 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

56 D- AMIT PRASAD 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/23259/2024 |BOSE 05
page nos. 45,55, 57 not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO

57 D- RAMANIKANTA |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

CRLMA/23247/2024 \PATTANAIK 05
COPY OF ORDER NOT FILED

PRAFULLA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

58 D-WP(C)/33296/2024 KUMAR 05 AG/CG/IT/CT/ETC.NOT FILED.

MOHAPATRA

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

59 BLAPL/23347/2024 SAMBIT BISWAL 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

BIPIN KUMAR 2024-08-

60 D-WP(C)/33430/2024 NAYAK 05 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

61 CONTC/33257/2024 ADV. 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

62 E'L APL/23271/2024 IéﬁILJI;EEDU 3224'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

D- PRONOY 2024-08-

63 CRLMP/23312/2024 IMOHANTY 05 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

64 D-WP(C)/33384/2024| AMITAV DAS 3224-08- AG/CG/IT/CT/ETC.NOT FILED.

Authorisation to swear affidavit on behalf of op -
no 3 not furnished in affidavit




6-RECEIPT SHOWING SERV.COPY TO

SUDHIR KUMAR |2024-08-
65 D-WP(C)/33331/2024 MALLICK 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
66 D- 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
CRLMP/23325/2024 05 NOT FILED.
PAGE NO. 14 TO 17 NOT LEGIBLE
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
67 CONTC/33291/2024 ADV. 05 AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.
68 D- IC{Q%IN\EHS)EIILA 2024-08- |1. Index is not properly page marked.2.Deponent
BLAPL/23095/2024 05 relation in affidavit not furnished.2.Annex-1 , 2
PRADHAN . .
not attested.3.Paragraphs in declaration not
correctly furnished in the petition.
6-RECEIPT SHOWING SERV.COPY TO
69  |D-WP(C)/33346/2024 NKUNJAKUMAR 2024-08- 1 =511/ T/BTC NOT FILED.
ROUT 05
" oAt s aan RECEITSHOVING SR Corv o
CRLMC/23358/2024 |PANDA 05 : :
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA 02405 AG/CG/IT/CT/ETC.NOT FILED.
71 D-WP(C)/33290/2024 KUMAR . .
05 The name of the counsel in capital letter and
MOHAPATRA . . i
enrollment number in last page of writ petition not
furnished.
n RATIKANTA - 2024-08- (16, iy T ETONOT FILED,

CRLMC/23317/2024 IMOHAPATRA 05 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

73 D- DEBENDRA 2024-08-

ABLAPL/23352/2024 MOHANTA 05 1.P.S. Case No.0159 of 2024 in para-3 in the
petition and Annex-1 and GR Case No.810/2024
in annex-3 not tally with cause title.
6-RECEIPT SHOWING SERV.COPY TO

74 D-WA/33049/2024 I[\;IQ"II\IOJ KUMAR 3224-08- AG/CG/IT/CT/ETC.NOT FILED.
1. Period of Delay 100days delay
KUNAL KUMAR  |2024-08- |.Receipt Showing Serv.copy To School and Mass
73 D-WP(C)/33305/2024 SWAIN 05 Education not Filed.
D- PRASANTA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
76 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23182/2024 ROUTRAY 05
. b SARADA PRASAD 2101, ECHPTSHOVING SERVCOPY T
CONTC/33268/2024 |SARANGI 05 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
78 CONTC/33225/2024 ADV. 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
79 D- SATYA RANJAN  |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23349/2024 MULIA 05

1.Page nos.13, 14 not legible.




6-RECEIPT SHOWING SERV.COPY TO

80 D-WP(C)/33390/2024| AMITAV DAS 3224_08_ AG/CG/IT/CT/ETC.NOT FILED.
KUNAL KUMAR |2024-08- |.Receipt Showing Serv.copy To School and Mass
81 D-WP(C)/33294/2024 SWAIN 05 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
SHANTI 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
82 D-WP(C)/33218/2024 PRAKASH 05 19-UNDERTAKING FOR NON FILING OF
MOHANTY TRANSLATED COPY NOT FILED
BHABANI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
83 D-WP(C)/33426/2024| SANKAR 05 AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY (1)
6-RECEIPT SHOWING SERV.COPY TO
KEDAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
84 D-WP(C)/33349/2024| CHANDRA 05 10-SUBJECT CODE NOT
SARANGI FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-08-
85 D-WP(C)/33228/2024 SATAPATHY 05 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
86 CONTC/33130/2024 ADV. 05 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- [Put up for S.R. after filing of C.Copy of the
87 MACA/32897/2024 ADAM ALTKHAN 05 impugned Judgement
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
23 D- PRADYUS 2024-08- NUMBER NOT INDICATED WHEREVER
ABLAPL/23118/2024 KUMAR PARHI 05 SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
Page marking not made from pages 10 t026.
1.Receipt Showing Serv.copy To School and Mass
89 D-WP(C)/33298/2024 RUNAL KUMAR.|2024-08- Education not Filed. 2.Date of annex.6 mentioned
SWAIN 05 . .
in the index not tally to annex.6 as annexed.
90 D- RAJENDRA 2024-08- |.Receipt Showing Serv.copy To Vigilance not
CRLMC/23206/2024 INARAYAN ROUT |05 Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
DR. 2024-08- NUMBER NOT INDICATED WHEREVER
91 D-WP(C)/33424/2024|SIMANCHALLA 05 SIGNATURE OF SUCH ADVOCATE
RANIJIT APPEARING IN THE
PETITION/APPEAL/APPLICATION
Age of the petitioner in CT does not tally with
affidavit .
6-RECEIPT SHOWING SERV.COPY TO
PRAJIT KUMAR  |2024-08-
92 D-WP(C)/33372/2024 PRADHAN 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
TRILOCHAN 2024-08-
93 D-WP(C)/33226/2024 PANIGRAHI 05 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

94 |D-WP(C)/32543/2024 iﬁ&ﬁANJ AN 3224'08' 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PITAMBAR 2024-08-

93 D-WP(C)133355/2024 PANDA 05 The name of the counsel in capital letter and
enrollment number in last page of writ petition not
furnished
6-RECEIPT SHOWING SERV.COPY TO

96 D-WA/32428/2024 GYANA RANJAN |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

SETHI 05
1.OHC AWF. Rs 50/- not paid
JITENDRA . .
97 D-WP(C)/33343/2024 KUMAR MISHRA 2024-08- .Recelpt Showmg Serv.copy To School and Mass
@) 05 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08-

98 D-WP(C)/32870/2024 NARAYAN RATH |05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- |7-VAKALATNAMA NOT PROPERLY

9 | ABLAPL/23307/2024 SONALIROUT 5 STAMPED,EXECUTED,ACCEPTED.

1. Petitioner not executed in V.nama.
4-AFFIDAVIT/VERIFICATION NOT PROPER.

100 |2 ALOK KUMAR  2024-08- (0 8 i e nSe P e

CRLMC/23334/2024 IMOHAPATRA 05 : :
occupation in affidavit not furnished
6-RECEIPT SHOWING SERV.COPY TO

101 |D-WP(C)/33222/2024 SIXISL KUMAR 3224-08- AG/CG/IT/CT/ETC.NOT FILED.

Legible copy of page-34 and 36 to be filed

6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.

1.Legible copy of page-11 and 15 to be
RABINDRA 2024-08- . .

102 | D-WP(C)/33351/2024 KUMAR PATNAIK |05 filed.2.Date meptloned in Annexure-7 gnd
averment of writ petn. does not tally with
index.3.The name of the counsel in capital letter
and enrollment number in last page of writ petition
not furnished.
6-RECEIPT SHOWING SERV.COPY TO

SUDHIR KUMAR 2024-08-

103 |D-WP(C)/33335/2024 MALLICK 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

104 D- TARA PRASAD 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/23286/2024 MOHAPATRA 05
page no.9 not neatly legible.
o DURGA CHARAN 20z¢05. LName ohe st Coal L
MACA/33361/2024  |DEY 05 alphabetically paginated and Indexed
106 |D-WP(C)/33317/2024 BIJAY KUMAR 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
MOHANTY 05 AG/CG/IT/CT/ETC.NOT FILED.

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.




1.Page 17 of annexure 1 not page marked and page

18 not legible.2. Annexure 2 is black.

BHABANI

6-RECEIPT SHOWING SERV.COPY TO

107 |D-WP(C)/33431/2024|SANKAR 3224'08' AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY (1)
6-RECEIPT SHOWING SERV.COPY TO
108 D- PRASANTA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23329/2024 KUMAR SAHOO |05
1. Page nos.10, 11 not neat and legible.
109 P SURYAKANTA = 2024-08- i:gFCCGE/?;/TCSTI}EOTVgIII\\IIgTSEIIE\égOPY 10
BLAPL/23104/2024 | DASMOHAPATRA |05 ) ’
6-RECEIPT SHOWING SERV.COPY TO

110 |D-WP(C)/33216/2024 LOKANATH RATH 0408 AG/CGT/CT/ETC.NOT FILED.

Legible copy of page-37 to be filed
6-RECEIPT SHOWING SERV.COPY TO

11 D- ROHIT RANJAN  |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/23343/2024 |RAY 05
IA not page marked.
3-AUTHENTICATION FEE IS DEFICIENT.
S.MOHAN 2024-08-

112 |D-RSA/33242/2024 |pp ASAD PATRO |05 AU FEE Rs. 4.50 not paid 2. Valuation of the
appeal and court fee payable not furnished. .
6-RECEIPT SHOWING SERV.COPY TO

113 |D-WP(C)/33164/2024| o A RANIAN 302408~ 1, 0 61Ty T/ETC NOT FILED.

SETHI 05
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

" D- LALITENDU 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/23039/2024 MISHRA 05 1. Authentication fee Rs.5.00/- to be paid. 2. In
index page Sl. no. 4 ICC number not correctly
furnished. 3. page no. 37 not filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT

JATINDRA IN CAPITAL LETTERS/ENROLMENT
2024-08- NUMBER NOT INDICATED WHEREVER

115 |D-WP(C)/33272/2024 ﬁ%ﬁ?I%ATRA 05 SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
Certificate not sign by filing advocate .

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

116 CRLMC/23304/2024 RAKESH BEHERA 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

117 |D-WP(C)/31003/2024 II:E;“DTAN 3224'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

118 ABLAPL/23274/2024 PRADIPTA BEURA 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

119 D- SEEWA RANJAN |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/23276/2024 MALLICK 05

1. Page nos. 14,31 and 32 not legible




6-RECEIPT SHOWING SERV.COPY TO

D- SOUMYA KANTA |2024-08-
120 BLAPL/23234/2004 | TRPATHY 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
121 |D-WP(C)/33345/2024 5 DB HANKAR 202408~ 4 0. G 1/ T/ETC.NOT FILED.
ROUT 05
122 D- DURGA CHARAN |2024-08- |1. Period of Delay 8 days 2. Name of the Advocate
MACA/33357/2024 |DEY 05 not in capital letter in V.nama
6-RECEIPT SHOWING SERV.COPY TO
123 D- DV 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/33297/2024 05 Case number not correctly furnished page no. 2 in
paragraph no. 2
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR |2024-08-
124 |D-WP(C)/33329/2024 MALLICK 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
125  |D-WP(C)/33163/2024 GYANARANIAN 12024-08- 1 /CGAT/CT/ETC.NOT FILED.
SETHI 05
MIHIR KANTA 2024-08- |Ages of the Respondent does not tally with the age
126 |D-MATA/32995/2024 RATH 05 of the Opposite party in the Court below
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-08-
127 |D-CRLA/23293/2024 KUMAR SAHOO |05 AG/CG/IT/CT/ETC.NOT FILED.
18 |2 SAMBEET 202408 T ICTETCNOT FILED,
ABLAPL/23333/2024 PATTANAYAK 05 : :
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-08-
129 |D-WP(C)/33440/2024 ROUTRAY 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
30 D- SAMBIT BISWAL 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23346/2024 05 1.Authorization to swear affidavit on behalf of the
other petitioner not furnished.
6-RECEIPT SHOWING SERV.COPY TO
131 |D-WP(C)/33362/2024 gfiHU PRASAD 3224'08' AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
132 |D-WP(C)/33276/2024 JAGABANDHU - 12024-08- |, 51 1/CT/ETC NOT FILED.
SAHU 05
6-RECEIPT SHOWING SERV.COPY TO
133 |D-WP(C)/33266/2024 ASHOK KUMAR . 12024-08- |, 1 T/CT/ETC NOT FILED.
SAHOO 05
D- 2024-03- (0-RECEIPT SHOWING SERV.COPY TO
134 CONTC/33089/2024 ADV 05 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03- (0-RECEIPT SHOWING SERV.COPY TO
135 CONTC/33244/2024 ADV. 05 AG/CG/IT/CT/ETC.NOT FILED.
BHABANI 2024-03- (0-RECEIPT SHOWING SERV.COPY TO
136  |D-WP(C)/33435/2024|SANKAR 05 AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY (1)
137 |D- BIBHU PRASAD  |2024-08- |4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/23283/2024 CHHUALSINGH |05 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.




Authorization to swear affidavit on behalf of other
petitioner not furnished.

6-RECEIPT SHOWING SERV.COPY TO

SUBHADUTTA 2024-08-

138  |D-WP(C)/33439/2024 ROUTRAY 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

139 D- ADV 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

CONTC/33090/2024 05
occupation not assigned
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

140 |D-WP(C)/32880/2024 MANAS PATI 05 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.

141 |D-WP(C)/33422/2024 AMITAV DAS 05 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

42 |2 PRATIK NAYAK ~ |2024-08-

BLAPL/23318/2024 05 1. Paragraph no. not correctly furnished on
declaration.2.Rejection order in C.T.Case No.
1161/2024 under Annexure-2 not tally with cause
title.
6-RECEIPT SHOWING SERV.COPY TO
143 |D-WP(C)/33219/2024 s ar KUMAR 13024081, 0 1T/ T/ETC NOT FILED.
SWAIN 05
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-08-
144 |D-WP(C)/33453/2024 ROUTRAY 05 AG/CG/IT/CT/ETC.NOT FILED.
145 D- PUSPAMITRA 2024-08- |.Receipt Showing Serv.copy To Vigilance not
CRLMC/23335/2024 IMOHAPATRA 05 Filed.
146 |2 SAMBEET 202408 T ICTETCNOT FILED,
ABLAPL/23337/2024 PATTANAYAK 05 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 7-VAKALATNAMA NOT PROPERLY

147 BLAPL/23475/2024 ANITA SAHOO 05 STAMPED,EXECUTED,ACCEPTED.
Signature of the petitioner on V.nama not tally
with cause title.

148 |2 RASHMIKANTA 2024-08- (508 0 0 r e e b,

CRLMC/23284/2024 |IMAHALIK 05 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
149 D- PRASANTA 2024-08- |9-PROVISION OF LAW NOT FURNISHED ON
BLAPL/23256/2024 \[KUMAR SAHOO |05 TOP OF CAUSE TITLE.
provision of law not correct.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
150 ABLAPL/23278/2024 PRADIPTA BEURA 05 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

151 |D-WP(C)/33186/2024 gﬁ?AN MOHAN 3224'08' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PRAVAT KUMAR |2024-08-

152 ID-WP(C)/33243/2024 PANDA 05 The name of the counsel in capital letter and
enrollment number in lat page of writ petition not
furnished
6-RECEIPT SHOWING SERV.COPY TO

52 D- SATYAJT 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/23287/2024 MOHAPATRA 05 Paragraph no.not correctly furnished in the
petition.

4 D JTENDRA 202408 (06l T ETONOT FILED,

BLAPL/23319/2024 |SAMANTARAY 05 : :
3-AUTHENTICATION FEE IS DEFICIENT.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

GOKULANANDA (2024-08-

155 D-WP(C)/33318/2024 SAHU 05 1 .In affidavit, age of petitioner does not tally with
age in cause title. 2. .order dated22.6.2024 is
mentioned wrongly in index against annexure
3.A.Fees of Rs.-1.10 paisa not paid on annexure
-3.

BHABANI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

156 |D-WP(C)/33267/2024 PRASAD 05 AG/CG/IT/CT/ETC.NOT FILED.

MOHANTY
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER

157 | 232552004 amai 202408 |SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1. Age of the petitioner in cause title not tally with
affidavit.

s D AMULYARATNA 2024-08- (16, iy T ETCNOT FILED,

CRLMA/23264/2024 |PANDA 05 : :
6-RECEIPT SHOWING SERV.COPY TO

159 D- TARA PRASAD 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/23290/2024 MOHAPATRA 05
1. Page nos.10, 11 not neat and legible.

2024-08- 20-VERNACULAR CERTIFICATE NOT

160 |D-WP(C)/33192/2024 BIMBISAR DASH 05 FURNISHED.

1.DELAY OF 2 DAYS 2.DEFICIT COURT FEE
SITANSHU 2024-08- |OF RS 6 /- NOT PAID 3.DEFICIT
161 |D-WA331352024 ) UMARDEY 05 AUTHENTICATION FEE OF RS 2.25 /- NOT

FILED AS ACJ




6-RECEIPT SHOWING SERV.COPY TO

MANMAYA 2024-08-
162 | D-WP(C)/33288/2024 KUMAR DASH 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
163 D- SUDEEP KUMAR 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23324/2024 |SARANGI 05
1.Declaration in the affidavit not furnished.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
164 CONTC/33285/2024 ADV. 05 AG/CG/IT/CT/ETC.NOT FILED.
s ARAPRASAD . £ RECEITTSHONTNG SERVCOPY To
BLAPL/23289/2024 |MOHAPATRA 05 : )
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
166 | D-WP(C)/33379/2024| AMITAV DAS 05 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
167 CONTC/33309/2024 ADV. 05 AG/CG/IT/CT/ETC.NOT FILED.
21-STATUTORY DEPOSIT/AWARDED
AMOUNT NOT DEPOSITED.
168 > ADAM ALI KHAN 2024-08-
MACA/32906/2024 05 1.Period of Delay 117 days 2.DEFICIT
AUTHENTICATION FEE OF RS 1.10 /- NOT
FILED
6-RECEIPT SHOWING SERV.COPY TO
RAMACHANDRA (2024-08-
169 | D-WP(C)/33190/2024 PANIGRAHY 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUBASH 2024-08- 11-NEAT,LEGIBLE ATTESTED ANNEXURES
170  |D-WP(C)/33315/2024|CHANDRA 05 NOT FILED.
PUSPALAKA
PAGE 20, 21 OF ANNEXURE-1 ARE NOT
LEGIBLE.
Enrolment Number Not Indicated Wherever
171  |D-WP(C)/33386/2024 BRAJAMOHAN  12024-08- Signature Of Such Advocate Appearing In The
SARANGI 05 ..
Petition
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
1 D- DEBA KUMAR 2024-08- Il\jlél"f“%?gg]])EGIBLE ATTESTED ANNEXURES
BLAPL/23268/2024 |RATH 05 :
1. provision of law not correct. 2.As per rejection
G.R. No.1864 /2023 not tally with synopsis. 3.
page nos. 14,17,20,21,23,24 some poration not
neatly legible.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
173 D- TAPAS KUMAR  |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23280/2024 |ACHARYA 05
1. Authentication fee Rs. 6.05 to be paid. 2.
Legible copy of page nos. 18,19 and 20 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
174 |D-WP(C)/33382/2024 SQEE%SWAR 3224'08' AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- RANJAN KUMAR (2024-08-
175 CRLMA/23506/2024 [ROUT 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
BIREN SANKAR  |2024-08- ’
176  |D-WP(C)/33319/2024 TRIPATHY 05 NOT FILED.
1. Annexure 1 is black. 2.Page-35,37, 39,41,43,45,
are not legible.
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA AG/CG/IT/CT/ETC.NOT FILED.
177 |2 CHANDRA 2024-08-
BLAPL/23252/2024 05 1. As per rejection order , s/o. not furnished in thr
ACHARYA . o
cause title. 2.In prayer of the petition annex.4
reflected but as per in dex not tally
6-RECEIPT SHOWING SERV.COPY TO
SURYASNATA 2024-08-
178 |D-WP(C)/33284/2024 MOHAPATRA 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-08-
179  |D-WP(C)/33445/2024 ROUTRAY 05 AG/CG/IT/CT/ETC.NOT FILED.
180 |2 SAUMYA RANJAN 2024-08- 0 8 nr B0 S e B,
ABLAPL/23332/2024 PRADHAN 05 : :
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
181 |D-WP(C)/33404/2024| AMITAV DAS 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
0 D- DV 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/33307/2024 05 Page no.4 para no. 5 date of order not correctly
furnished
183 |2 MITUKUMAR  2024-08- (008 0 o P FILED,
CRLMP/23119/2024 |BISWAL 05 : ’
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
134 D- JEEVANJYOTI 2024-08- |7-VAKALATNAMA NOT PROPERLY
CRLMC/23013/2024 MOHANTY 05 STAMPED,EXECUTED,ACCEPTED.
1. HBAWF Fee Rs. 50/- to be paid.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- TUKUNA KUMAR (2024-08- i :
185 CRLREV/23204/2024 MISHR A 05 Name. of petitioner No-2 does not tally with the
same in cause title at page no.58 1-Dt. of order
wrongly mentioned on index at annex-2 and 2-
Annex-3 be corrected as annex-2 at page-56
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
D- 2024-08- TOP OF CAUSE TITLE.
186 ABLAPL/23277/2024 PRADIPTA BEURA 05 11-NEAT,LEGIBLE ATTESTED ANNEXURES

NOT FILED.

1. provision of law not correct. 2. page no.8 not
neatly legible.




6-RECEIPT SHOWING SERV.COPY TO

D- MANAS KUMAR |2024-08-

187 BLAPL/23138/2024 |CHAND 05 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

188 CONTC/33279/2024 ADV. 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

189 |D-WP(C)/33262/2024 IS&ITI%AR KUMAR 3224'08' AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 7-VAKALATNAMA NOT PROPERLY

190 BLAPL/23477/2024 ANITA SAHOO 05 STAMPED,EXECUTED,ACCEPTED.
Signature of the petitioner on V.nama not tally
with cause title.
6-RECEIPT SHOWING SERV.COPY TO

SANTOSH 2024-08-

191 |D-WP(C)/33407/2024 KUMAR NANDA |05 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SANTOSH 2024-08-

192 |D-WP(C)/33415/2024 KUMAR NANDA |05 AG/CG/IT/CT/ETC.NOT FILED.

193 |D-WP(C)/33354/2024 }g;I’EKANANDA 3224'08' Copy not served on S,C,(Excise and G.S.T))
6-RECEIPT SHOWING SERV.COPY TO

SUDHIR KUMAR |2024-08-

194  |D-WP(C)/33342/2024 MALLICK 05 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
RAJENDRA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

195 |D-CRLA/23004/2024 N ROUT 05

Code no.mentioned on index seems wrong
GOURI MOHAN  |2024-08- .

196 |D-MATA/33433/2024 RATH 05 1. Period of Delay 41 days

6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-08-

197 |D-WP(C)/33441/2024 ROUTRAY 05 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR |2024-08-

198 |D-WP(C)/33333/2024 MALLICK 05 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

199 D- NIHAR RANJAN  |2024-08- |7-VAKALATNAMA NOT PROPERLY

BLAPL/23265/2024 |SAHOO 05 STAMPED,EXECUTED,ACCEPTED.
1. occupation not furnished in affidavit . 2.
D.C.fee Rs.2/- not paid in V.nama.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

200 |D-WP(C)/33252/2024  BISWAJIT PARIDA 05 AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT

201 D- SANTOSH 2024-08- FURNISHED.

RPFAM/32876/2024 KUMAR DASH 05
1. Period of Delay 189 days
202 [P RAJENDRA 202408 [ ITICTETCNOT FILED,
CRLMC/23263/2024 INARAYAN ROUT |05 : :
203 |D- RAKESH KUMAR |2024-08- |4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/23326/2024 DAS 05




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

1. Occupation of the deponent on affidavit not
furnished.

6-RECEIPT SHOWING SERV.COPY TO

D- JYOTIRMAYA 2024-08-
204 CRLMC/23273/2024 |SAHOO 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
205 |D-WP(C)/33344/2024/ S T OR KUMAR 13024081, 6,617/ T/ETC NOT FILED.
SAHOO 05
7-VAKALATNAMA NOT PROPERLY
BRAJA MOHAN  12024-08- STAMPED,EXECUTED,ACCEPTED.
206 |D-WP(C)/33375/2024 SARANGI 05
1.HOLLOGRAM OF Rs.50/- NOT PAID ON
V.NAMA
6-RECEIPT SHOWING SERV.COPY TO
207 |D-WP(C)/33444/2024BANSHIDHAR - 12024-08- 1 =1/ T/ETC NOT FILED.
BAUG 05
21-STATUTORY DEPOSIT/AWARDED
D- 2024-08- AMOUNT NOT DEPOSITED.
208 IMACA/32893/2024 |ADAMALIKHAN 55
1. Period of Delay 66 days.
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR |2024-08-
209 |D-WP(C)/33338/2024 MALLICK 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PITAMBAR 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
210 |D-WP(C)/33352/2024 PANDA 05
legible copy of page-35 and 36 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
MAHENDRA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
211  |D-FAO/33467/2024 KUMAR SAHOO 05
Under taking for translated copy of oriya annex.
not furnished. Copy not served on S.C.(SME).
6-RECEIPT SHOWING SERV.COPY TO
215 D- JAYADEBA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23322/2024 |BEHERA 05 1.Paragraphs in declaration not correctly furnished
in the petition.
CHANDRA
D- 2024-08-
213 SHEKHAR Page no. 51 not neat.
BLAPL/23142/2024 MISHRA 05
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
214 |D-WP(C)/33401/2024| AMITAV DAS 05 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
215 CONTC/33301/2024 ADV. 05 AG/CG/IT/CT/ETC.NOT FILED.
216 |- MANAS KUMAR 2024-08- (508 0 o n e e e,
BLAPL/23135/2024 |CHAND 05 : :
6-RECEIPT SHOWING SERV.COPY TO
D- PRAVU 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
217 CONTC/33136/2024 PITYARTHI KU. 05 17-REFERENCE CERTIFICATE NOT
PANDIT FURNISHED.




6-RECEIPT SHOWING SERV.COPY TO

GEETA RANI 2024-08-
218 |D-WP(C)/33332/2024| 17 ) o 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
CHINMAYA 2024-08-
219 |D-CRLA/23214/2024 |/ oo b ey 105 AG/CG/IT/CT/ETC.NOT FILED.
20 [P: SUDHIR KUMAR 12024-08- i:gFCCGE/?;/TCSTI}EOTVgIII\\IIgTSEII%gOPY 1o
CONTC/33255/2024 |PATRA 05 : :
21 P- RAJESH RANJAN 12024-03- i:gFCCGE/?;/TCSTI}EOTVgIII\\IIgTSEII%gOPY 1o
WPCRL/23242/2024 |[SAHOO 05 : :
BHABANI 2024-08. [6-RECEIPT SHOWING SERV.COPY TO
222 |D-WP(C)/33428/2024 SANKAR 05 AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY (1)
D. PRAMOD 2024-08. [6-RECEIPT SHOWING SERV.COPY TO
223 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23327/2024 |p oy s 05
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
224 BﬁMC 3300/2024 ﬁ%}gingﬁMAR 3224'08' LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
6-RECEIPT SHOWING SERV.COPY TO
SATYA SMRUTI  |2024-08-
225 |D-WP(C)/33367/2024 | 3o 05 AG/CG/IT/CT/ETC.NOT FILED.
2024-08. |6-RECEIPT SHOWING SERV.COPY TO
226 |D-WP(C)/33387/2024 AMITAV DAS 05 AG/CG/IT/CT/ETC.NOT FILED.
2024-08. |6-RECEIPT SHOWING SERV.COPY TO
227 |D-WP(C)/33421/2024 AMITAV DAS 05 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
e D ABHILASH 2024-08. [AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/23331/2024 MISHRA 05 INDEX,SYNOPSIS and DATE CHART AT TOP
WRONGLY PAGE MARK
6-RECEIPT SHOWING SERV.COPY TO
229 |D-WP(C)/33358/2024[MIHIR KUMAR - 12024-08- 1 =1/ T/ETC NOT FILED.
DASH 05
D- NIRANJAN 2024-08- . . .
230 CRLMC/23117/2024 IMAHARANA 05 .Receipt Showing Serv.copy To CT not Filed.
231 |P: HARAPRASAD 12024-03- i:gFCCGE/?;/TCSTI}EOTVgIII\\IIgTSEII%gOPY 1o
ABLAPL/23338/2024| PANDA 05 . :
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
53y |D- HRUDANANDA  |2024-08- ADVOCATES NOT INDICATED
RPFAM/32998/2024 |MOHAPATRA 05
1. Undertaking for filing of translated copies of
Odia documents not furnished. 2. Petition not
properly page-marked
6-RECEIPT SHOWING SERV.COPY TO
233 |D-WP(C)/33328/2024 > UDHIR KUMAR +12024-08- 1 =11/ T/ETC NOT FILED.

MALLICK

05




D- PRASANTA 2024-08- .

234 INMACA/33466/2024 [KUMAR MAHALI (05 I.Period of Delay 8§ days.
23-NOMENCLATURE NOT CORRECTLY
135 D- PUSPAMITRA 2024-08- [FURNISHED .

CRLMC/23339/2024 IMOHAPATRA 05
May be regd. as CRLMA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

136 D- PRABHAS 2024-08-

BLAPL/23295/2024 |CHANDRA PANDA|05 1. Year of P.S.Case No. 73 dated 05.12.2012 in
rejection order under Annexure-2 not tally with
cause title.
6-RECEIPT SHOWING SERV.COPY TO

. D- ASHOK KUMAR  12024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/23281/2024|SAHOO 05 As per petition P.R. was submitted before
JMFC.,Chandikhole but not tally with synopsis.
6-RECEIPT SHOWING SERV.COPY TO

SASWATI 2024-08-
238 |D-WP(C)/33271/2024 MOHAPATRA 05 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
239 CONTC/33256/2024 ADV. 05 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
240 |D-WP(C)/33391/2024| AMITAV DAS 05 AG/CG/IT/CT/ETC.NOT FILED.
D- BIKRAM 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
241 CRLMC/23357/2024 CHANDRA 05 AG/CG/IT/CT/ETC.NOT FILED.
GHADEI
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

242 ADV. 10-SUBJECT CODE NOT

CONTC/33293/2024 05 FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

LAXMINARAYAN |2024-08-
243 |D-CRLA/23213/2024 RAYATSINGH 05 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- .

244 BLAPL/23106/2024 G.C.HOTA 05 Page no. 14 not available.

2024-08- 6-RECEIPT SHOWING SERV.COPY TO
245 |D-WP(C)/33399/2024| AMITAV DAS 05 AG/CG/IT/CT/ETC.NOT FILED.

2024-08- 6-RECEIPT SHOWING SERV.COPY TO
246 |D-WP(C)/32872/2024 MANAS PATI 05 AG/CG/IT/CT/ETC.NOT FILED.
S SAMARENDR rzson. ECHTTSHOVING SERVCOPY T

CRLMP/23285/2024 |MOHANTY 05 : :

248 |- JUGALA KISHORE 2024-08- (0 8 0 o n e P e,

BLAPL/23279/2024 |PANDA 05 : :




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 05-08-2024 (CASES FILED BEFORE 2024)

Sl
no || Filing Number Case Number Advocate for Defects as per S.R.
Petioner/Caveator
6. RECEIPT SHOWING
1 CONTC/6867/202 || CONTC/6867/202 || DEBENDRANAT ||SERV.COPY TO
3 3 H MISRA AG/CG/IT/CT/ETC.NO

T FILED.






